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( Transiation]

SHRI RAM NAGINA MISHRA: The
Court has issued a stay order, but they are
very influential LP.S. Officers who have
easy access 1o the Ministry. They entered
the premises after breaking open the door.
We have received intimation through tele-
gram that even the Senior officers have
been forchbly evicted from there. The em-
ployees have gone oi! a strike in protest
against this action. The result of this is that
there is no one 1o sign the cheque. Cane
growing farmers-are not getting their pay-
ments. There is resentment all around. The

hon. Minister is present here. lhad writtena

letter to inform the Minister. The Govern-
ment should take immediate action in this
regard. If the Govemnment fails to abide by
law you can imagine the impact it will have
on the common people...."..°..Come 1o the
rescue of the Kanpur Sugar

works....(Interruptions)....
[English]

MR. SPEAKER :That name will not go
on record.

[ Transtation]

SHRI RAM NAGINA MISHRA: If the
Govemment does not abide by law, what
impact it will have on common man. f there
is nothing wrong, the hos. Minister should
deny itbut my requestis if there is something
wrong, immedtiate action should be
taken....(interruptions)....

SHRI GEORGE FERNANDES
{Muzzafarpur): Mr. Speaker, Sir, the day
before yesterday, Shri Lal K. Advani and a
few other hon. Members had raised the
issue of India's role at the meeting of the
U.N. Human Rights Commission in Geneva
on the issue of human rights in Tibet. Mr.
Speaker, Sir, | am perturbed 1o hear that
yesterday, India voted in favour of China
and Pakistan and by this stand, the Govemner
has compelied the country to bow its head
betore the entire world. Mr. Speaker, Sir, i

the Government has forced the country o
bow s head on the question of human
rights, there can be nothing more shameful
than this for the Governmant.

SHRI LAL K. ADVANI (GandhiNagar):
Mir. Speaker, Sir, | had said this that daytoo.
| had this apprehension in my mind. | never
thought that the Government would go 1o
such an extent. So | had made this sugges-
tion that since we are committed to protect-
ing human rights and safeguarding national
interest, we should not support them on this
issue, no matter we have some
withthem. Atthe most, | said that, we should
have been at least neutral on it. it will be
wrong to do something beyond that. In this
way, when we have welcomed the Tibetan
community, the small community settled in
india and today when all the democratic
nations are requesting to China to respect
human rights, india has opposed it instead
of supporting it or remaining neutral on this
issue. [understand that this stand of India is
shameful. it is nelther in the interest of
human rights nor in national interest. It is not
in the interest of our country. We want to
improve our relations with China, but | dont

. think that we are serving anyone by bowing

mmmmwtom
human rights.

[English]

SHRI NIRMAL KANTI CHATTERJEE:
This question had been raised on an earfier
occasion also. Let us be very plain. We
congratulate the Govenment of India for
tha stand takan_ Thers are iwo difficulties in
the understanding of my friends on that side;
and they share it with the Government of
india also that imperialism has ceased to
exist all over the world. This ls one under-
standing.

Afterthe dissolution of the Soviet Unlon,

_ there is an kiga that the imperialists are stjll

trying to exploit by new colonialism the
under-developed and devaloping countries.
This is not part of our perspective today.
That is one problem. Even on the question
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of spaciiic Thetans, anybody who knows
the history of Thet knows that F-anything at
all has happeried in Tibets, that is enlarge-
ment of freedom of the Tibetan pedple from
the cluiches of the religious bigots there.
This is what has happened in Tibet.

As for as we know about Chinese Gov-
“emment statement, they say, i you do not
want cession, they are prepared to discuss
anything under the sun conceming the situ-
ation. That is the postion of the Chinese
Government.

What should be the proper attitude on
the question of human rights in any country?
We had pointed out in our eariier submission
before you that even the Prime Minister of
our country had to point out that one should
not relate the question of human rights and
deveiopment process within any country by
any outsider. This is really a sharp warning
that North-South division continues to exist
and one should not allow oneself to forget
about that.

* in the name of human rights, we know
tomorrowthe Amnesty Intemationalisthere.
The question of the human rights in Kash-
mig, in Punjab, in Assam are being raised by
countries which are inimical to us; and what

we are afraid of that our government will, .

because of the pressure of requirement of
loan from abroad, surrender some day to
these imperialists. Therefore, & is good if
small doses of correct steps are taken.

13.00 hrs

'We only welcome such steps that have
beentakenbythe
fourthly — we shall be a discussion
on the External Affairs Ministry if the Gov-

emmentcontinuestoexist atthattime —we

know that in the given intematioal situation
it is important, very very much, that with the
dissolution of the Soviet Union the underde-

countries headed by China and.

india, i they cannct consolidate their posi-
tion, they will be poweriess before the on-
slaught of the West or the North, however
. you describe them.
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Therefore, we once again declare in’
thisHouse belore the people of indiathat we
weicome at lsastone fimstepthat hasbeen
taken by the Government of India in sup-
porting the Chinese position and not the
imperialist position. (Interruptions)

[ Transtation]

SHRIBHOGENDRA JHA (Madhubani):
Mr. speaker, Sk, this Govemnment hardly
takes any step which we can support and
this is another such sfeps in which it is not
possbie for usto extend our support. | would
like to say that sometimes we kick the ballin
such a manner that it hits back. This is also
one such ball. We are inviting imperialists in
the name of Tibet so that they may get an
opportunity to spilit our country as was done
in the case of Kashmir, Pupjab and
Nagaland....(Interruptions).... | think we
should not fall a prey to the strategies of the
imperialists. India was parllllonad in
1947....(Interruptions).... -

MR. SPEAKER: It is enough. Please
conclude.

SHRI BHOGENDRA JHA: | am con-

* cluding. We should not provide them such

an apportunity. | understand that the entire
country and this House shouid support the
Govemment on this issue. India and china
willtake 125 developing countries along with
them and proceed forward and will not aliow
imperialism 1o interfere.(interruptions)....

From our side....(Interruptions)....
[English] .

MR. SPEAKER: We will now take up
Papers fo be Laid on the Table.

' (Interruptions)

MR. SPEAKER: Everybody need not
speak on this point.

(Interruptions)
MR. SPEAKER: Basufi, you must co-

operate with me now..




